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L AMIT.... Ke. . ANAND., son/daughter/w%e of KAUSH AL .KISHoR YADA
g 10d... 33 .. years, belonging to BTHAA .BIPH.AN. SABHA
1"7\"’\ service and presently working as . QFFE.LCE. AT T EMBERI T i

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*®:

A Retnlls of movable assets
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Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books In the case of non listed
companies should be given.

* Dependant here means a persoen substantially dependent on the income of the

employee,
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C. Personal Detall

GPF/CPF/PRAN Mo, - 775_?:? 5 36_3-56__8 p __]

Gender - ‘1 ™ (M/F)

Date of Birth : -z—m[ A, -
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Class/Graup ‘- 5 7~ ‘ (AB/C)

Cadre T BEELGE . ATTENDENT. |

(Full Name e.g. B.A.S.-Bihar Administrative Service,

f.5.5.- Bihar Secretarlat Service #tc.)

I

Home District e % PAT N A

I hereby declare that the above details are true to the best ol my
knowledge and belief,

Signature [’9"‘“"‘;{/% e

Mame of Employee: HHI.T...K.‘H.?.”.&&_.HNQN-D

Place:t. PATNA ... Deslgnatlon:....O.E'.L._.l.._g..é...HfT&N.P,éNT

oster J3. o032 2026 Denartment:.B;ﬁﬁf\.....LE,WI.ﬁ.éﬂffV
ASSEMBLY

Note: Please sign each page of the declaration. Asset declaration form

must be In A4 size white paper with computer typed (single sida)
in prescribed format.



